
Writ! "n Answers 

country's needs to prevent pollution of 
water and if SOl detail ther f and time 
frame in which the problem is pr oposed to 
be tackled ? . 

(b) Po lu tion of major river in the 
country is con tr ibut d by disposal of un· 
treated waste wat r from the cities and 
towns (80'% to 900/0 f total ' pollution). 
PoJJution pot rltial in the river Ganga basin 
ari iDg .out of human habitation, indus
trial use fertilis rJ e tlcides tc . has been 
estimated . . MunicIpal waste wat r acount .. 
iog for 800/0 to 900/0 ond industrial emu nts 
for 100/0 to 200/0' Studies on river .. b sil1 
specific pollution on discharge from farms, 
fertilizers an pesticides (exc pt for Ganga ) 
have ot · been made. Studies are b jDg 

initiated in he basi,os of BrahOlani~ 

Brahampufra, Cauvery, K'ri hna, Dam dar. 
Mahi and Sabarmnti in the 7lh Plan and 
such studies on tbe remaining rivers of the 
country will be tak n tiP and plans drawn I 

later On. 

(c) and (0). Yes, Sir; An expert 
Committee constituted by the Department 
of Environment has pr par d an Action 
. Plan for · t h~ P'revention of pC)IJution of 
Ganga . Undet th fir t phase f th pro- ' 
gramme, 27 class l citi s would be taken 
up at an f.imated coat of &s .. 250 crores. 

(e) No such p ,Tspective pJan has been 
drawn sO fat' . Howev f. plan will , bl.:l 
formulat d in due course of ti e. Time, 
frame cannot b predict d ,t 'hi sfage. 

[Translation] 

Comp) ints Against Military Officer 

Danapur Cantonment ecruUment 'Office 

2352. SHRI ABDUL HANNAN 
ANSARI : Will th Minister of HOME 
AFFAIRS be pJeasea to tate: 

(a) tbe oumb~r of complaints r ceived 
by C ntra) Bureau of IDve tigation, .Patos 
against tbe Military Officer of Dauapur 
Can t oment R clui tmcnt Office from 
,January, 1963 to 20 Ma.rch. 1985; and 
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(b) the number of complaints disposed 
f and those which are still pending? 

THE MINISTER OF STATE IN THB . 
MINISTRY OF HOME AFFAIRS (SHRI. 
MATI ' RAM DULA I SINH'A) : (a) and 
(b). The. information i' being collected 
and will be laid on the Table of the 

ouse,. 

[English] 

Los of Fore ts ue to Floods 

2353 . SHRI BANW I LAL BAIRWA: 
WHI the P,RIME MINISTER b pJeased to 
state ~ 

(a) the causes of the increased intensity 
of floods allover th oountry; 

(b) the extent to which Joss of forests 
ar ' te~ponsib le for such a phenomenon; and 

(c) the detail of the schemes for 
pre. ervation of forests in hill are.8S to 
preven t floods ? 

THE MINISTER OF STATE IN THE 
M N[STRY OF ENVIRON.MBNT AND 
FOR, STS (Sa I VIR SEN): (a) The 
main call eS of increased intensity of floods 
in the country are. 

(i) Denudation of forests; 

(H) Exce ive grazing; 

(iii) Extension of agricultu(e and horti .. 
culture ·to tcep · slope without 
conservation measures; 

(j'V) Poor drainag ; 

(vi) Tidal bores. 

(b) Though the exact extent cannot . be l 

quantified t denudation of forests is a major 
cause of floods. . . . 

(c) A statement is attached; 

Statement 

Stt!ps taklm/propoS!ed to be lakt!n 10 con .. 
.' erVe and develop The forests of the country 
including those In the hilly areas. 

li) The Forest (conservation) Act, 
1980 has bee~ nacted to check 
indiscriminate diversion of forest 
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lands to non-forest purposes. 

(ii) Guidelines have been issued to the 
States and Union Territories fot 
preparation of working (manag
ment) pJans for the working of 
forests a.nd to strengthen the 
enforcement ' machinery at the 
field level. 

(,iii) The Nationa) F_orest Policy is being 
reviewed to provide tbe n eded 
thrust.in favour of forest cons r .. 
vation and to creah, a massive 
peoples· movement for this 
purpose. 

(iv) An indepth study is being under .. 
taken 'Yi th a view to work out the 
modalities for reli ving pressure on 
forests, spe.cialJy by encouraging 
tbe u e of substitut mllt rials. 

(v) As a measure to relieve the pres· 
sure on our forest resources, it has 
been · proposed in the 1985-86 
budget to .totally exempt from 
duty imported pulp and wood chips 
and make this concessi n available 
to all user industries. Customs 
duty on wood in certain specifi d 
form is at 0 proposed to be 
reduc:ed (rom .the existing level of 
120 per cent to 10 per cent 
ad va/orum. 

(vi) A Centrally Sponsored Scheme; 
"Integrated Watershed Management 
in th Catchments of flood-prone 
tivers of the Gangetic' Basin tt has , 
been in operation since 1980 .. 81 in 
the States of Haryana. Himachal 
Pradesh, Rajasthan, Uttar Pra csh, 
Madhya Pradesh, Bihar; W st 
Bengal and the Union Territ ry of 
DeJhL . 

The pace of tree planting has bl,;en ' 
stepped up with the launching of 
Centrally Sponsored Schemes: 

(i) uSoiJ, Water and Tree 
Conservation in the Hin?a
JayasH 

(ii) ~cSocial Forestry, including 
Rural FueJwood Plantation 
and 

(iii) other social forest projects. , 

Th~ efforts are to be strengthened in 
the Seventh Plan period (1 98S .. 90): 

Bio·Ga Plants Tbrough K. V.I.B. 

2354. StiRI au Al ALWAI ": 

Will the PR:IME MINISTE~ be pleased to 

state: 

(a) the number of bio·gas plants so (ar 
fnstaJJ d through the agency of Khadi and 
VilJs$e 'Industries Board; 

(b) the State·wise break up of such 
bio-gas plants; and 

(c) whether these plants proved to be 

useful to the people? 

THE MINISTER OF STATE IN THE 
M NISTRY OF SCIENCE AND TECHNO .. 
LOGY AND IN THE bEPAR~MENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY. SPACE AND El.ECTRONICS 
(SHRI SHIVRAJ V. PATIL) : (~) and (b) . . 
The Gov rnment is implementing National 
Project on Biogas D evelopment (NPBD)~ 
to establish family based biogas plants. 
Similarly large sized community and insti. 
tutiona) biogas planrts are also being 
estahJi hed under a demonstration ~cheme 
f )T communities and institutions in various 
States. The irnpJetn nting ag ndes (or 
both these programm S are State Govern· 
meot. and badi & Village Industries 
Commission. In Madhya Prade h, however .. 
the State Government h s designated 
Madhya Pradesh Khadi & Village Industdes 
Board as the nod 1 agency for receiving 
grants djr ctly from ONES und r NPBD. 

statement jndi ting number of plant 
establish d by Khadi & ViJlug Indu tries 
C mmi sion tatewiS6 and Government of 
M.P. through its Madhya Pradesh Khadi & 
Village Industries Board uoder N.P.B.D. 
incc 198J -82 year .. wise is enclosed. 

(c) The re ponse of people to the setting 
UP of biogas plant n{\s been very encoura9-
iog, These plants provide cJean fuel and 
good quality mtlAJure. Other benefits include 
reduction in indiscriminate feJ1ing of trees, 
improv ment in rural sanitation, easy and 
efficient cooking and reduction in the 
incidence of ~ye dis ase. among village 
women and children. 




